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Sir ,
Sub: .CommentsonConsu l ta t ionpaperon. .Va lua t ionandReservePr iceofSpect rum

in 700, AOO, g0O, 2tbO' zgoo and 2500 MHz Bands" '

K i n d l y r e f e r t o y o u r o f f i c e p f e s s r e | e a s e d a t e d , 2 6 t h N o v , 2 0 l 5 r e g a r d i n g
consurtation paper on ,varuation ano"ilrui.r-" Fii." of spectrum in 700' 800' 900'

2100,2300 and zsoo ruri, Bands. l; ' i ; ; 'context, r<inJry find herewith the BSNL

comments on the uliut t"ntioned Consultation Paper:

Q l . W h e t h e r t h e e n t i r e s p e c t r u m a v a i | a b | e w i t h D o T i n t h e S 0 0 M H z b a n d b e p u t

$,ilT:T;,'J:ltJ#."1,iliil'J;,rendered one carrier in 4 LsAs At present BSNL is

pr:oviding Voice as wel| as data.. ' i ,". ny uti| izing two carriers in 16 LSAs, whi|e in 4

LSAs one car.er rs being used.. BSN| cD'ruA Voic-e service serves lakhs of customers

especially |.orrt .ultJt"it uno vprs w"nl iily".!l?t-:ribe to this services due to non-

availabil ity wired ti;; ;; csru. similarly, the data services are basically providing data

services in the area which is not 
"o"J;.1'i;;Dsi 

gr GSM Technology, mostly rural

area of country. These services ,r", ti.Jrltoie, provioing connectivity mostly rural area

of country, where coverage is not avaiiuorl on any other technorogy. Therefore, carriers

which are being using by BSNL COMn srrould not be auctioned' Remaining spectrum

which is surrendered by TTSL 
"ni "nV 

other spectrum which is vacant may be

auctioned'

Q 2 . H o w c a n t h e s p e c t r u m i n t h e 8 0 0 M H z b l n d ' - w h i c h i s n o t p r o p o s e d t o b e
auct ionedduetonon.ava i |ab i | i t yo f in te r .opera torguardband,beut i | i zed?
B S N L R e p | y : B S N L i s u s i n g C D M A r e c r r n o t o g y i n 8 0 0 M H z b a n d , w h e r e i n t e r o p e r a t o r
guard band is necessary'

E a r l i e r B S N L h a s n o t a g r e e d w i t h r e . a r r a n g e m e n t o f c a r r i e r i n S O O M H z B a n d . D u e
to re arrang"r"nt of carriers eacr' anJ"very 

- 
9u919m.er 

is required to come to BSNL

cSCs for reprogramming of IFWT/Fil)i.r bin facility ii not available in BSNL CDMA'

Re programming ;t truirlrw'r rgru q't tJsr ano entire customers will be affected' In

addition to this *ori oi ihu eSNlt- CDMA customers are provided through ESN based

IFWT without RUIM card which ut""t"i'supporteO ny Oin' Hence' spectrum without

inter-operatot g,utJ nanO shoutd not be auctioned'

Q3. What should be the block size in the 700 MHz band?

BSNLRep|y :Thespec ia le f f i c iencyof theLTEtechno logycanberea | lyach ievedf rom
5 M H z c h a n n e | p l a n o n w a r d s o n | y . * n , n o , g h t e c h n o t o g y p r o v i d e s f o r l . 4 M H z a n d 3
MHz as wel l '  So, 5 MHz is the barest  minimum'



A n y o p e r a t o r s h a l | h a v e o n e | o w e r b a n d ( 7 0 0 / 8 0 0 / 9 0 0 ) i n o r d e r t o a c h i e v e
c o v e r a g e a n d i n . b u i | d i n g p e n e t r a i i o n a n d a t l e a s t o n e m o r e i n h i g h b a n d
(1800/2300i2000/3bOO; toi capacity Civen the density of lndian cities' restricting the

networks to just 5 MHz will be too conservative and will not help in ensuring the QoS

and rate of growth through MBB'

The LTE-Adv, which is already rolled in 48 countries' The futl potential of such

system requires 10 MHz for an operator" Even assuming carrier aggregation of three

bands, 5 MHz is too less a chunk for an MBB experience matching with global

pl"trc*r" consioering the above, a minimum of 10 MHz should be allotted'

Q 4 " W h e t h e r t h e r e i s a n y r e q u i r e m e n t t o c h a n g e t h e p r o v i s i o n s o f t h e | a t e s t N | A
w i t h r e s p e c t t o b | o c k s i z e a n d m i , n i m u m q u a n t u m o f s p e c t r u m t h a t a n e w
entranuexisting |icenses/expiry | icensee is required to bid for in 800,900, 1800

and2100MHzbands"P|easeg ive jus t i f i ca t ion for theSame"
BSNL Reply: BSNL feels that no need to change the provision of latest NIA in respect

of g00 MHz band, i.e. an existing l icensee troioing spectrum in 800 MHz band was

required to bid for a minimum of r i i ..[ i i ..: l ,zd MHt; in ihis band' A new enfrant

wil i required to bid for the following:
. A m i n i m u m o f 2 b l o c k s , i f t h e s p e c t r u m p u t t o a u c t i o n w i t h 2 b l o c k s .
. A m i n i m u m o f 3 b l o c k s i f t h e s p e c t r u m p u t t o a u c t i o n w i t h 3 b l o c k s .
. A minimrr oi i nr"trt, i f t ie spectrum put to auction with 4 blocks or more'

Q 5 . W h a t s h o u | d b e t h e b | o c k s i z e i n t h e 2 3 0 0 M H z a n d 2 5 0 0 b a n d s ?
BSNL Reply: lt should be 20 MHz as it was'

Q6. No Comments

Q7. ls there any need to specify a separate spectrum cap exclusively for the

spectrum in 700 MHz band?

B S N I - R e p | y : C o n s i d e r i n g t h e a | r e a d y v e r y l o w a v a i l a b i l i t y i n T 0 0 M H z b a n d ( 4 5 M H z )
and also considering requirement for Government services, level'playing field etc' a

fixed allotment of 10 MHz to 3 to 4 operators could be appropriate' And BSNL' being'a

government operator, always ready to meet social obligations, it is suggested that

BSNL may be administratively allotted the spectrum in 700 MHz band as was done

earlier in case of 900 MHz and 1800 MHz allotment'

Q8" No comrnents 

nd for the
Q9. Should 2300 MHz and 2500 MHz bands be treated as same bar

purpose of imposing intra-band spectrum Gap? Please support your

suggestions for Q6 to Q9 with proper justif ications'

BSNL RePIY: Yes

Ql0. suggest an appropriate coverage obligation upon the successful bidders in

700 MHz band? whether these obligations be imposed on some specific blocks

of spectrum (as was done in sweden and uK) or uniformly on all the spectrum

blocks?
BSNL Reply: coverage obligation of 800 MHz and 900 MHz may be applied on 700

MHz as ail. These bands i.e. 700,800 & 9OO MHz are lower 
l"qr:l,-ty !an!s

Being a lower frequency band, 7oo MHz band has the abil ity to support wide

coverage using fewer base stations/ sites' This band has the features which can be

util ized for improving broadband coverage in the remote areas and also in achieving



NTp 2012 broadband targets,broadband for at'. rt is suggested that operator be

mandaied to rott-oui their networks in the vitages/rurar areas fotowed by urban area

a s p a r t o f r o l l . o u t " o , b " o " . ' l t i s f e l t t h a t t h e r e i s n o n e e d f o r t h e s e o b l i g a t i o n s t o 0 e
imposed on some specific blocks of spectrum'

Ql l .Shou ld i tbernandated tocover thev i | lages / ru ra la reas f i rs tand. thenurban
areas as part of roll-out obligations in the 700 MHz band?

B S N L R e p l y : C o n s i d e r i n g t h e o p p o r t u n i t y c o s t a n d t i m e v a l u e o f w a s t e d s p e c t r u m '
coverage obligation is must" Mor"o#, lt-7oo MHz band is the main tool with to

d e l i v e r d i g i t a l t n o i a d r e a m t o t h e r u r a l l n d i a ' i t s h a l | b e m a d e m a n d a t o r y t o c o v e r 3 0 %
villages with more than 50oo poputation;i i l t i t f irst year' 60% in 3 years and 100% in 5

years for all oPerators'

Q l 2 . | n t h e a u c t i o n h e | d i n M a r c h 2 o l l , s p e c i f i c r o | | . o u t o b | i g a t i o n s w e r e
m a n d a t e d t o , t n u , , c c e s s f u | b i d d e - r s i n 8 0 0 M H z , 9 0 0 M H z , a n d 1 8 0 0 M H z a n d
2{00MH2.p"". ,u 'bands'staxetrotoersarerequestedtosuggest:
( a ) H o w t h e r o l l . o u t o b l i g a t i o n , n " ' " o i f i e d t o e n h a n c e m o b i l e c o v e r a g e i n t h e

vil lages? Whi;of thelpproaches discussed in para 2'58 should be used?

B S N L R e p | y : i t i s a c k n o w l e d g e d t h a t t h e r e i s a n u r g e n t n e e d t o e n h a n c e t h e m o b i l e
coverage in villages. The rec-om*"nout"n of the Authority on "valuation & Reserve

price of spectru;" dated gth sep,2.lglhouro be mandatud to op"'.utors' Further' it is

suggested that the licensor/ oor itserimust decide which villages are to be covered as

u Oun of roll-out obligation by individual operator'

( b ) S h o u l d t h e r e b e a n y r o l I o u t o b l i g a t i o n f o r t h e e x i s t i n g s e r v i c e p r o v i d e r s w h o a r e
already operating their services in- t iese bands' Please support your answer with

jJ:l[flll.lv: 
in case or existing service pttYlS.:l:lho are alreadv operatins their

services in these bands, and who acquir" additional block of 5 MHz' they may oe

required to provide additional 10% of district HQ in the LSA within the first and second

year each of the date ol allotment of spectrum' over and above their existing roll-out

obligatioh in the band'

Q13. In the auction held in 2OlO,specific roll-out obligations were mandated for the

successful bidders in 2300 ruHz sflctrum band. :"Tu 
were made applicable to the

licensee having spectrum in 2500 rriHt oano' Stakeholders are requested to suggest:

(a)should the same roll-out obligations which were specified during the 2010 auctions

f o r B W A S p e c t r u m b e r e t a i n e d f o r t h e u p c o m i n g a u c t i o n s i n t h e 2 3 0 0 M H z a n d 2 5 0 0
MHz bands? Should both these oanJs be treated as same band for the purpose of roll-

out  obl igat ions? . .  . . ,^ :^L
B S N L R e p | y : Y e s ' S a m e r o l l - o u t o b | i g a t i o n s w h i c h . W e r e s p e c i f i e d d u r i n g t h e 2 0 l 0
auctions for BwA spectrum be retained for the upcoming auctions in the 2300 MHz

and' 2500 MHz bands and both these bands be treated as same band for the

Purpose of roll-out obligations'

|e rswhoarea l readyopera t ing the i rserv ices in2300(b) In case existing service provic

MHz band acquire additiona| otocx or spectrum in 2300 or 2500 MHz band, should

there be .ny iOitional roll out obligation imposed on them?

BSNL Repty: No, no need to additional roll out obligation imposed on them'



Q14. Keeping sufficient guard band or synchronization of TDD networks using

adjacent spectrum blocks are the two possible approaches for interference

management. Considering that guard band between adjacent spectrum blocks in

2300 MHz band is only 2.5 MHz in a number of LSAs, should the network

synchronization amongst TSPs be mandated or should it be left to the TSPs for

the interference free operation in this band? Please support your suggestion

with proper j ustif ications.
BSNL Reply: Interference mitigation should be exclusive domain of each TSPs with

frequency aitotteO to him. Network synchronization depends on business plan of each

TSp, which may differ from other isp. Hence network synchronization among TSP

may not be smooth.

Q15. In case, synchronization of the TDD networks is to be dealt by the

regulator/l icensor,.what are the parameters that the regulator/l icensor should

specify? what methodology should be adopted to decide the values of the frame

synchronization Parameters?
BSNL Reply: Interference reduction should be left to TSPs'

Q16. lf synchronization of the TDD networks is ensured, is there a need for any

guard band at all? lf no guard band is required, how best the spectrum left as

inter-operator guard band be uti l ized?
BSNL Reply:  Guard band is required'

Q17. Whether the lsP category 'A', l icensee should be permitted to acquire the

spectrum in 2300 and 2500 MHz bands or the same eligibil i ty criteria that has

been made appl icable for  other bands viz.  800 MHz, 900 MHz, 1800 MHz and 2100

MHz band should be made appl icable for  2300 MHz and 2500 MHz bands also?

BSNL Reply: As voice service are being integral part of BWA spectrum, lsP ma-Y.not

be permitied to acquire spectrum in ZZOO;ZS09 MHz and same criteria of 800 MHz'
goo tttHr, 1go0 MHz and 2100 MHz band should be made applicable for 2300 MHz

and 2500 MHz bands also.

Q18. Stakeholder are requested to comment on

(a) Whether the guidelines for l iberalization of administratively allotted spectrum in 900

MHz band should be similar to what has been spelt out by the DoT for 800 and 1800

MHz band? In case of any disagreement, detailed justif ications may be provided'

BSNL ReplY: related to 900 MHz band.

(b) should the l iberalization of spectrum in 800, 900 and 1800 MHz be made

mandatorY?
BSNL ReplY: lt should be oPtional'

Q19 to Q30. No Comments

Yours

Raghuvir  Sin$
AGM (Regln- l l )


